$~23
* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ W.P.(C) 3848/2021
M/S ANSAL PROPERTIES AND INFRASTRUCTURE
LimMmitfTED L Petitioner
Through:  Mr. T.M. Shiva Kumar, Mr.
S.V. Rateria, Ms Priyanka
Singh and Ms. Kirti Kishore,
Advs.
Versus

UNION OF INDIA& ORS. ... Respondent
Through:  Mr. Debesh Panda, SSC with
Mr. Vikram Aditya Singh, Ms.
Zehra Khan, Ms. Yashika
Gupta, Mr. Ojaswa Pathak,
Advs.
Mr. Ravi Prakash, CGSC with
Ms. Isha Kanth, Adv. for UOI
CORAM:
HON'BLE MR. JUSTICE YASHWANT VARMA
HON'BLE MR. JUSTICE RAVINDER DUDEJA
ORDER
% 24.09.2024

Since the Court would have to rise on account of a Farewell

Reference, let this matter be called again on 22.11.2024.

YASHWANT VARMA, J.

RAVINDER DUDEJA, J.
SEPTEMBER 24, 2024/neha

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 26/04/2026 at 21:13:30



